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  COURT NO. 26 
                HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA

CLICK TO JOIN VC:
MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvc1

AT 12:15 P.M

1. MAC.APP. 136/2021 & CMAPPL.10357/2021
CHOLAMANDALAM MS GEN INS CO.LTD.  .....Appellant

 Through: Ms. Suman Bagga, Advocate

 Versus

 PRAVEEN KUMAR SINGH & ORS. PRAVEEN KUMAR SINGH & ORS.

 Through:

2. MAC.APP. 142/2021 & CM APPL.10824/2021, 20557/2022

CHOLAMANDALAM MS GEN INS CO. LTD. .....Appellant

Through: Ms. Suman Bagga, Advocate

 Versus

 TULSI BISHT &ORS.  .....Respondents

 Through:Through:Mr. Navneet Goyal, Advocates for

    respondents No.1 to 3

3.MAC.APP. 240/2023

 TULSI BISHT AND  ORS.

 Through: Ms. Suman Bagga, Advocate ....Apellant

Versus

CHOLAMANDALAM MS GENERAL INSURANCE CO LTD AND ORS ...Respondent

Through: Mr. Navneet Goyal, Advocates for respondents No.1 to 3

https://delhihighcourt.webex.com/meet/dhcecourtvc1
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4.MAC.APP. 848/2018 & CM APPL. 38642/2018 

HDFC ERGO GENERAL INSURANCE CO LTD.   .....Appellant 

 Through: Mr. Sameer Nandwani, Advocate 

Versus 

PRAKASH SINGH & ORS.           .....Respondents 

Through:Mr. Ritesh Kumar Chowdhary & Mr.Akash K. Singh, Advocates for respondent No.1 

                 

   COURT NO. 10 
  HON'BLE MR.JUSTICE AMIT MAHAJAN

CLICK HERE TO JOIN VC 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7

AT 12:30 P.M.

1. CRL.A. 735/2024 & CRL.M.(BAIL) 1353/2024

 SANTOSH YADAV .....Appellant 

 Through: Mr. Zeeshan Dewan, Adv. (DHCLSA) with Mr. Harsha, Adv. 

versus 

STATE (NCT OF DELHI) .....Respondent 

Advocate who appeared in this case:

 For the Appellant: Mr. Zeeshan Dewan, Adv. (DHCLSA) with Mr. Harsha, Adv. 

For the Respondent:Mr.Naresh Kumar Chahar, APP for the State with SI Pramila, PS V.K. sSouth. 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7
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2. CRL.L.P. 602/2019

 STATE .....Petitioner 

versus 

SACHIN  .....Respondent 

Advocate who appeared in this case:

For the Petitioner: Mr. Utkarsh, APP for the State  SI Deepak Kumar, PS- Jh. Puri 

For the Respondent: Ms. Sunita (DHCLSC), Adv. 

3. C.R.P. 214/2023

 MANOJ THAKUR .....Petitioner 

versus 

RAVINDER NATH SINGH  & ANR.    . ....Respondents 

Advocate who appeared in this case:

For the Petitioner: Ms. Ananya Tiwari, Adv.  

For the Respondent: Mr. Ankit Rana & Mr. Tushar Rohmetra, Advs. for R1 & R2 


